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Introduction of ‘M" Loops

3119. SHRI MUHAMMAD SHERIFF:
Will the Minister of HEALTH AND
FAMILY PLANNING AND WORKS,
HOUSING AND URBAN DEVELQOP-
MENT be pleased to state :

(a) whether Government propose (o
introduce *“M" loops in the country ;

by whether it is quite popular in many
Western countries and if so, the names of
those countries ; and

(c) whether this device has corrected
many of the deficiencies in the present loops
and if so, to what extent ?

THE MINISTER OF STATE IN THE
MINISTRY OF HEALTH AND FAMILY
PLANNING ; AND WORKS, HOUSING
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AND URBAN DEVELOPMENT (DR. S.
CHANDRASEKHAR) : (a) Not at present.

(b) and (c). It is understood that ‘M*
device is being studied in United Kingdom,
Yugoslavia, Isracl ; and field testing of it is
in progress in Hong Kong. In the absence
of authoritative evaluation data, it is not
possible for the present to comiment on its
comparative usefulness,

Disposal of Applications For Mining
Leases Linder Minerals
Concession Rules
3120. SHRI G.C, NAIK ;
SHRI D.N. DEB:

Will the Minister of PETROLEUM
AND CHEMICALS AND MINES AND
METALS be pleased to state :

{a) the sections of the Minerals Conces-
sion Rules under which applications for
mining leases for minerals other than
specified minerals held by the prior Jlessee
are disposed off ; and

(b) whether the State Governments are
notified this fact ?

THE MINISTER OF STATE IN THE
MINISTRY OF PETROLEUM AND
CHEMICALS AND MINES AND METALS
(SHRI JAGANATH RAO) : (a) Sub-Rules
(4) to (6) of rule 24 of the Mineral
Concession Rules, 1960 as amended in 1968,

(b) Yes, Sir.

12.00 hrs.

CALLING ATTENTION TO MATTFER
OF URGENT PUBLIC IMPORTANCE

Reported move by Pakistan to Stall the
Visit of Khan Abdul Ghaffar Khan
to India

SHRI M. L. SONDHI (New Delhi):
I call the attention of the Minister of Ex-
ternal Affairs to the following matter of
urgent public importance and request that
he may make a statement thereon :

“The reported move by the Govern-

ment of Pakistan to stall proposed visit
of Khan Abdul Ghaflar Khan to Indi: ‘v

receive Jawaharlal Nehru Award,”
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THE MINISTER OF EXTERNAL
AFFAIRS (SHRI DINESH SINGH' : Mr.
Speaker, Sir, Government have no infor-
mation to substontiate or corfim the press
reports that the government of Pakistan are
secking to prevent Khan Abdul Ghaffar
Khan from visiting India this year to receive
the Jawaharlal Nehru Award for International
understanding.

2. The Government of India, as mil-
lions of our country-men, greatly look for-
ward to the forthcoming visit of Khan Abdul
Chaffar Khan who is held in great esteem
and affection by the people of India.

SHRI M. L. SONDHI : Sir, 1 do not
wish 1o say anything which would be
construed as implying that I do not favour
friendship between India and Pakistan. 1
for one feel that India and Pakistan should
be friends. Nevertheless we must face facts
and must remember history. 1 am sure, the
hon. Minister would not like to go down as
a falsifier of history but as an upholder of
history.

What happened with Badshah Khan?
For 15 years he was kept in solitary confine-
ment in Pakistan's jails. You will remember
that this was nothing new for him.

it ofr v (g0) ¢ Afwa #iwE J
g% fan g% &Y faar

SHRI M. L. SONDHI : During British
rule he was made to suffer solitary confine-
ment ; yet, nothing could crush his spirit.

1 do not wish to give many examples
but would just quote about Baba Kharak
Singh, whom you will remember, from Bad-
shah Kan himself :

“Among the Dehra Ghazi Khan pri-
soners my sentence was the longest......
Only Sardar Kharak Singh and T re-
mained there. The IG Prisons visited
the jail again. Arrogantly he approached
us in our barrack and addressing the
Sardar said : Well, Kharak Singh ! He
defiantly answered back : Well what ?
The 1G was greatly enraged and ordered
that Baba Kharak Singh should be con-
fined to a solitary cell and supply of
of milk should be discontinued. 1 was
Jeft alone in the barrack .. Through a
hgle in the door...we used to have a
y'impse of cach other Baba Kharak
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Sing had become very weak and at

times | passed some food for him

through the hole. He was a brave man,
all the difficulties and miseries did not
rob him of his fine sense of humour

L

These words can also be used for Khan
Abdul Ghaffar Khan. With all the suffer-
ing nothing has daunted him and today he
has remained an example of what a spirited
person could do. How has Pakistan treated
him ? He was kept in solitary confinement
in Hyderabad. In Lahore Jail he was given
the wrong medicine for disentery. He was in
agony. For 36 hours he was left uncared for.
He got high blood pressure and his kidneys
were badly affected. He was ill-treated
throughout and it is to our shame—a point
made by Shri Rabi Ray—that India did not
do anything to get him released. It was an
International Organisation which worked to
secure his release.

With all this inhuman torture suffered
by him, perhaps some people here may think
that we want to welcome him with some
exaggerated sense of what is required. Re-
garding the Pukhtoon question, Khan Abdul
Ghaffar Khan stands for non-violence. He
wants from India moral fecling and moral
ties. Those should be expressed.

Please permit me to make a few obser-
vations because they are important and have
a bearing on the question that I want to
ask. I suspect that in India there is an anti-
Ghaffar Khan lobby at work.

SHRI SHEO NARAIN (Basti) :
Indian is against Abdul Ghaffar Khan

No

SHRI M. L. SONDHI : Please permit
me to quote from the Hindustan Times,
noted at one time for its patriotism and
inculcation of national outlook, which has
adopted now the mantle of the Clivedon
group, It wrote an article asking for a ban
on the visit of Khan Abdul Ghaffar Khan.
The present editor of this paper has served
the Prime Minister loyally as a member of
her personal staff. We want to have a
clarification whether he represents his own
views or those of the Government.

Secondly, it would not be out of place
for me to mention that certain persons have
been working against him. [ say with all
respect to Shri Sheo Narain—and I want
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his help—that in a representation dated 24th
December, 1966, to the Prime Minister two
important Congressmen of the North-West
Frontier Province made a serious allegation
that a sum of Rs. 4 lakhs belonging to Khan
Abdul Ghaffar Khan's Khudai Khidmatgar
Ashram have been misappropriated by a
certain gentleman called Shri Mehr Chand
Khanna. Has the Prime Minister of India
held an inquiry into the alleged corruption ?

MR. SPEAKER : Order, order. On the
calling-attention motion you could ask a
question for clarification, but you are enter-
ing into a regular speech and have also
brought in matters which are unconnected
with this calling-attention motion,

We should not use this privilege of Call-
Attention Notice for making a long, un-
connected and irrelevant speech. [ would
request you to put a question directly con-
cerned with the Call-Attention Notice so
that the reply could be given.

SHRI M. L. SONDHI : 1 respect your
kind judgment, I am only asking a question
relating to Khan Sahib'’s visit. Some people

are trying to prevent it. Naturally, I want a

a clarification.

MR SPEAKER : Other madters you can
raise at some other time.

SHRI M. L. SONDHI : 1 am only ask-
ing because a certain gentleman went to
Pakistan and received an award there.

Now, Sir, this is what the Prime Minister
of India says in her introduction to Tendul-
kar’s book on 2Ist June, 1967. 1 quote :

“As one reads through the pages of

Tendulkar's book on Badshah Khan,

one is overcome by a feeling of shame.

One can only hope that Badshah Khan
in his compassion will forgive our
failures.”

The Prime Minister of India is saying
about failures and she says, she is overcome
with a feeling of shame.

I would like to kmow from the hon.
Minister who knows the Prime Minister's
views very well as io whether in the last two
years, the Prime Minister has done anything
concrete in this direction.  Since everybody
wants to wel.ome Badshah Khan, what has
been done con.retely to see that Badshah
Khan is given a proper welcome.
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Sir, I would through you, appeal to the
Members of Parliament here—they are going
to get more allowances—that a part of it
should be given to the Khan Abdul Ghaffar
Khan Fund. My objectives are not anti-
Pakistan. They are only to :ee that this
great man Badshah Khan should come to
India to apply his healing touch to all
of us.

SHRI DINESH SINGH: I would
associate mysell with much of what the hon,
Member has said about Badshah Khan, his
great courage and conviction, his devotion
to the cause of peace and ideas for which the
Father of our Nation stood. | do not think
there is any Member in this House or in the
country outside who would not wish to aes
Khan Abdul Ghaffar Khan come here. 1 am
amazed to hear what the hon, Member has
said. May 1 say we are eagerly looking
forward to the visit of this great leader, a
patriot, whom some of us have had the
privilege and the good fortune of meeting
and knowing a litile and that we should not
inject any party matiers into this......

SHRI M. L. SONDHI : Who has in-
Jjected the party matter 7 Not a word was
said about any party matter. Why should

he provoke me unnecessarily, Sir? 1 did
not try to disturb him. He just irritates me,
Why does he say that? 1 place myself in
your hands, Sir. You can behead me if you
want. What did 1 introduce as a party
matter 7 Somebody has given a brief to
him and he is reading it out. You pull him
up or you pull me up. 1 did not say a word
about party matter. 1 leave it to the judg-
ment of the House,

MR. SPEAKER : Before occupying the
Chair, I prayed during the last two days to
sec that Mr, Sondhi gets the least provo-
cation in my time. 1 would request the
Ministers to be extra cautious about it.

SHRI DINESH SINGH : I am grateful
to you for your word of caution. I can
assure you that I shall give utmost con-
sideration to it in my presentation here. It
was rot my desire in the least to provoke
the hon. Member, Mr. Sondhi. In fact. 1
sat very quietly when he tried to provoke
me. He said something which you had vour-
«elf. Sir, mentioned was not very rievant 10
this, concerning another person with whem
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[Shri Dinesh Singh)

he had an election contest and the rest of it.
1 did not wish to bring in all these things.
He brought in all these matters here. All
that 1 want to say is, when such a respected
leader is visiting our country, let us give him
|"united welcome. Let us not detract his
visit by all sorts of extraneous matters.

MR. SPEAKER : 1 think, the nature
of questions that might be asked by the other
hon. members who have given notice of the
call-attention would wust be the same. 1
would, therefore, skip over their names...

SHRI KANWAR LAL GUPTA (Delhi
Sadar) : Nc, Sir. How is it possible ?

MR. SPEAKER : The call-attention has
been given by Mr. Sondhi and then Mr.
Kanwar Lal Gupta who belongs to the same
Party. | thought that one was enough.
(Interruption) This is just a request ; this is
not a ruling.

SHRI S. M BANERIJEE (Kanpur) : The
names are ballotted and only five members
are allowed to asked questions. Out
of those five. four may belong to the same
Party. Inall fairness mnobody should be
debarred from asking his question.

SHRI KANWAR LAL GUPTA : I have
a right to ask a question. My name has
come in the ballot.
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MR. SPEAKER : The subject of call-
attention relates to the visit of Khan Abdul
Ghaffar Khan to India and not to any other
matter.
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SHRI KANWAR LAL GUPTA: You
are committed to that.

SHRI KARTIK ORAON (Lohardaga)

Khan Abdul Ghaffar Khan is popularly
known as Frontier Gandhi. He is coming
to our country after 21 years of the sad

demise of Mahatma Gandhi. He is as much
a source of inspiration to Indians as
Mabatma Gandhi. 1 would like to know
from the Government as to how long he is
going to stay and what are the programmes
that Government has arranged for him with
to showing the seeds of Indian

a view
nationalisation in every citizen of the
country.

I am an Indian and 1 will not do any-
thing which is not Indian,

SHRI DINESH SINGH : He will be

welcome to stay herc as long as he likes.

12.16 hours
QUESTION OF PRIVILEGE - Conrd.
Regret by FEditor of Indian Express

MR. SPEAKER : This is about the
privilege motion about the Jndian Express.
On the T7th August, 1969. Shri Shashi
Bhushm.had.niud a question of privilege
in respect of the news report under the
caption “Women MP: Pin Down Young
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Turk”, published in the Indian Express.
dated the 30th July, 1969, which mis-repre-
sented certain remarks. made by Shri Shashi
Bhushan in the House on the 29th, July,
1969. As decided by the House, the Editor
of the [udian Express was asked, in the
first instance, to state what he had to say in
the matter,

I have now received a letter, dated the
8th August, 1969, from the Editor, Indian
Express, New Delhi, which jnrer alig reads
as follows :

“Let me admit at once that our cor-
respondent’s report was incorrect in say-
ing that Mr. Shashi Bhushan called
Mrs. Sharda Mukherjee a CIA agent.
Mr. Shashi Bhushan spoke immediately
after Mrs. Sharda Mukherjee, as you
will find in your official record. This
sequence of events, combined with
interruptions, led our correspondent into
error.

I say this in explanation of what
happened and not in justification of it.
1 would be grateful if you could convey
to the Deputy Speaker our sincere regret
for the error.”

He did not know 1 will be the Speaker by
this time. I hope this is all right.

In view of this the matter may be treat-
ed as closed.

12.18 hrs.

RE : QUESTION OF PRIVILEGE

SHRI A. SREEDHARAN (Badagara) :
On a point of privilege, Sir.

MR. SPEAKER : You met me in my
Chamber. I had a discussion with you.
You were very much insistent about raising
the matter. But the understanding arrived
at was that only one Member would make a
reference, nothing beyond that.

SHRI K. LAKKAPPA (Tumkur) : Mr.
Speaker, Sir. The Congress President, Mr.
Nijalingappa, has made certain remarks and
also cast asperisions during the course of his
address to the Members of Parliament in the
Central Hall and he has stated...

SHRI RABI RAY (Puri) :
Members.

To Congress



